No.A-60011/01/2023-Admin.I (LA)
Government of India
Ministry of Law & Justice
Department of Legal Affairs

Shastri Bhawan, New Delhi
Dated the 17t August, 2023

OFFICE MEMORANDUM

Subject: - Appointment of Offi
Sabject s Appolataast. of lge::;: a Nodal Appellate Authority and Public

Ref:- D.O. letter No. H- 110 3/3/202 dated 08.01.2021 from
) 13/ O‘DARPG

In continuation to this Department’s earlier O.M No. A-

Admin.I(LAJpt2 dated 26.08.2022 regarding the subject m:nun::‘lo:){fréz?lz o
hereby inform that Shri Kuldeep Mendiratta, US is nominated as a Nodal
Appellate Authority in place of Shri Saji Gopinath P., Under Secretary. Shri U.N.
Mishra, Section Officer will continue to be a Grievance Officer of the Department

of Legal Affairs for public grievances. Their contact details are as under: -

[Shri Kuldeep Mendiratia, Shri U.N. Mishra,
| Under Secretary | Section Officer
Department of Legal Affairs, Department of Legal Afairs,

| 4% Floor, A- Wing, 4 Floor, A-Wing,
| Shastri Bhawan, New Delbi, Bhawan, New Delhi
| T

011- 233 84831 Tel.: 0\1'233871§8
REE

(Varun Singh Chauhan)

to rhe Govl of India
Under Secretary P oo

Reforms & Public Grievances
Department of Adm|n|>tr.xlxve
(Kind attention: Ms. Jaya Dubey, Jolat ?;c::u‘ ey

Sardar Patel Bhawm, Sansad Marg, New Del

i hra, Section
Jdeep Mendiratta, US and She U Mishre
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